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Ivcidence of tuberculosis in the
country

12, SHRI HARSH DEO MALA-
VIYA: Will the Minister of IIEALTH
AND FAMILY PLANNING be pleas-
ed_to state:

(a) whether Government’s attientiion
hag been drawn to the statement made
by the Director of the New Delkd
Tuberculosis Centre, at a press con-
ference in December 1976 to the eifect
that some 40,000 persons in the Capi-
tal are rot aware of the fact that they
suffer from tuberculosis; and

(b) what is the estimated number of
persuns suffering from tuberculosis in
the couniry at present and what steps
Government propose to take to com-
bat this disease? -

THE MINISTER OF HEALTH AND
FAMILY PLANNING (SHRI RAJ
NARAIN): (a) Yes.

(b) It is estimated that about 9
million persong are suffering from
active Tuberculosis disease ag evidenc-
ed by X-Ray in the country at pre-
sent of whom about one-fourth are
sputum positive that is infectious. In
each district of the country, a proper-
1y staffeq ang equipped District T.B.
Centre is being established and
sputum casefinding and Jgomiciliary
facilities are being developeq in all
the existing medical and health insti-
tutions in the country, BCG vacci-
nation programme to protect the gus-
ceptibleg iz in operation gince 1951.
To expand T.B. case detection, treat-
meng and BCG vaccination facilities,
specially in the rural areas, it has
now been proposed to involve all
health workers of the peripheral
health institutiong in the programme.
Health Education activities are also
being expanded,

Assisiance for flood control in Assam

- 13. SHRI NRIPATI RANJAN

CHOUDHURY : Will the Minister of
AGRICULTURE AND IRRIGATION
be pleoped fo state:

[RAJYA SABHA]

on the Table 6o

(a) the details of the assistance
given to the Assam Government dur~
ing 1976-77 for flood control; and

(b) tha quantum of assistunce pro-
posed to be given to the State during
1977-787

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a) As-
sistance of Rs. g crorag hag peen given
to the Brahmapuira ¥Floog Control
Commission of the Government of
Assam during 1976-77 towardg flood
control worksg in the Brahmaputra
Valley. In addition, the Government
of India gllocated an advance plan
assistance of Rs. 236.65 lakhg for re-
construction/improvement of roads/
bridges severely damaged by the 1976
floodg and for flood control works in
Cachar (istrict for specific identified
schemes subject, inter alia to the
expenditure being actually incurred
by the State Government on these
items, over and above the normal
provisiong in the State Plan.

{(b) An outlay of Rs 6 croreg has
been provided for assistance to flood
control yorks in the Brahmaputira
Valley in Assam for the year 1977-78.

12, Noon. ‘
PAPERS LAID ON THE TABLE

I. The Tamil Nadu Debt Relief Laws
(Amendment) Actg 1976 ang 1977

II. Repor{ (1975-76 ang accounts of
the Modern Bakeries (India) Limit-
ed, New Delhi and related papers

IN. Report (1973-74) and accounts of
the Tamil Nadu Warehousing Cor-
poration ang relateg paperg

THE MINISTER OF STEEL. AND
MINES (SHRI BIJU PATNAIK):
Sir, on behalf of Shri Parkash Singh
Badal, T beg to lay gn the Table the
following papers:—

I A copy each (in English and
Hindi) of the following Acts enacted
by the President under gub-section
(3) of section 3 of the Tamil Nadu



